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SHRIMATI YASHODA REDDY: What
will be the percentage of reduction of
expenses as a result of the use of fer-
tilisers from coal? What will be the
economy effected in terms of money?
Will it be more economical?

Surr HUMAYUN KABIR: No defi-
nite figures regarding economics has
been worked out yet ag the experiment
is only in a laboratory stage. How-
ever, since we are utilising mostly
waste products, there is bound to be
economy, B -

Surr S. C. KARAYALAR: What 1s
the ingredient in coal which enters
into the composition of the fertiliser,
ammonium sulphate?

Sert HUMAYUN KABIR: Humus

is the element which is taken from the’

coal.

_ Surr S. C. KARAYALAR: Is it a
very substantial element in coal?

Surr HUMAYUN KABIR: Coal
humic acids, if they are reacted with
ammonia, will give, we hope, a very
substantial amount of fertiliser.

SALARIES OF CRAFT TEACHERS IN PRIVATE
SCHOOLS IN KERALA

*350. SHR1 N. C. SEKHAR: Will the
Minister of EpucATION be pleased to
state:

(a) whether Government have pass-
ed orders that the craft teachers in
private schools in Kerala may not be
paid their salaries for two or three
months up to the 31st July, 1959; and

(b) if so,
therefor?

what are the reasons

Tue MINISTER or EDUCATION
(Dr. K. L. Surrmarr): (a) and (b).
No such orders have been issued by
the Government of India. The order
in question was passed by the then

Kerala Government.
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The services of under-qualified tea-
chers were dispensed with on the com-
mencement of vacations on -31-3-1959.
But, as a matter of concession, they
were re-employed on the condition
that they would not be entitled to the
payment of salary for the vacations.

Surr N. C. SEKHAR: May I know
whether they are working now with-
out salaries?

Dr. K. L. SHRIMALI: No; if they
are re-employed, they would be get-
ting the salary,

SHrI N. C. SEKHAR: There are com-
plaints from them even recently that
they have not been paid so far, even
today. Is it a fact?

Dr. K. L. SHRIMALI: As I said,
this order was passed by the then
Kerala Government. The order was
issued on 31st March 1959 and it said

‘that they would not be paid vacation

salary during the summer vacation.

ForMATION OF TRANSPORT COOPERATIVE
SOCIETIES BY POLITICAL SUFFERERS

*351. Surt P. N. RAJABHOJ: Will
the Minister of HoME AFFAIRS be
pleased to state:

. (a) whether it is a fact that the
Ministry of Transport and Communi-
cations have forwarded a proposal to
the Ministry of Home Affairs for the
formation of Transport Cooperative
Societies by the political sufferers; and

(b) if so, what are the details of the
proposal and when it is likely to be
implemented? )

Tue MINISTER or HOME AFFAIRS
(SHRI GoviIND BALLABH PANT): (a)
and (b). No proposal for the forma-
tion of Transport Cooperative Societies
by the political sufferers has been
received from the Ministry of Trans-
port and Communications. But a Pilot
Scheme for setting up Transport Co-
operative Societies has been prepared
by the Ministry of Transport and Com-
munications, -
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Surr PURNA CHANDRA SHARMA:
May I know if Government propose to
give encouragement to small-scale
industries on a co-operative basis to
be started by political sufferers instead
of making grants to them?

SHrr GOVIND BALLABH PANT:
So far as Delhi is concerned, a scheme
has been prepared-—details have not
yet been worked out—and the Delhi
Administration has been advised to
advance loans to political sufferers for
starting small-scale industries,
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Surr PURNA CHANDRA SHARMA.:
Would similar instructions be given
to the State Governments also?

Sart GOVIND BALLABH PANT:
I wonder if the Government of India
has authority to issue any instructions
in this regard.

SHrRIMATI YASHODA REDDY: May
I know how long the Government of
India proposes to give concessions to
politica] sufferers? Already it is 12
years now. '

Surt GOVIND BALLABH PANT:
So long as it is asked to do so and so
long_ as it can manage to do so.

Surr PURNA CHANDRA SHARMA:
Are not these grants to the political
sufferers made from the Central Gov-
ernment?

Sar1 GOVIND BALLABH PANT:
There is a discretionary amount at
my disposal out of which I sometimes
give lump sum grants to deserving
sufferers.

Ssarr FARIDUL HAQ ANSARI: The
hon. Minister said that the Govern-
ment of India had asked the Delhi
Administration to help the political
sufferers in this way. May I know'
whether the Delhi Administration has
done anything positive in this respect?

Surr GOVIND BALLABH PANT:
The Delhi Administration has explain-
ed the scheme to the members of the
Association and asked them if they
could furnish a list of qualified persons
who could be members of such a
society according to the scheme.

SuriMATI SAVITRY DEVI NIGAM:
May I know it there is any provision

' to appoint an officer who could advise

these political sufferers and who could
help them to form such co-operative
societies?

Skrr GOVIND BALLABH PANT: 1
think we have very enthusiastic Mem-
bers here who can help them.
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Smrr V. K. DHAGE: May I know
whether' any financial assistance has !
heen given to these political sufferers ;
in order that they might be able to
bring about a co-operative society of
this nature? .

Surr GOVIND BALLABH PANT:
Well, they have first of all to form a
society and the society should consist
of at least 50 members. If 50 members
are available, according to the rules
they should each contribute Rs. 1,000.

DepUTATION OF . THE CHAIRMAN, U.P.
S.C, o UK, U.S.A FOR INTERVIEWING
TECHNICAL PERSONNEL ABROAD

*352 Suri M. P. BHARGAVA: Will
the Minister of HomME AFFAIRS be
pleased to state whether it is a fact
that the Chairman, Unjon Public Ser-
vice Commission has been deputed to
go to the United Kingdom and the
United States of America to interview
the technically qualified Indians there?

Tue MINISTER or STATE IN THR
MINISTRY or HOME AFFAIRS (SHrr
B. N. DAaTAR): Yes.

Sart M. P. BHARGAVA: May I
know whether all the foreign qualified
technical personnel] in India have been

. given employment?

Sur1 B, N. DATAR: Sir, that is a
larger question. Government are try-
ing to givc employment to them, and .
on that point I have already given in-
formation to the House.

Surr M. P. BHARGAVA: May I
know, Sir, whether it is a fact that the
Chairman of the Union Public Service
Commission visits England and Ame-
rica every year for this purpose?

Surr B. N. DATAR: He has visited
this year. This is so far as the present
question is concerned.

Serr M. P. BHARGAVA: May 1
know, Sir, whether the Government
of India sent any offers to these tech-
cal personnel abroad? How many of
them have accepted the offers?

Surt B. N. DATAR: Yes, Sir. Inti-
mation had been sent to 175 candidateg
to be ready for interview. Ninety can-
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didates actually appeared before the
Chairman.

Suart B. SHIVA RAO: The hon.
Minister did not qu’te understand the
last question which I was going to ask
myself. The question wags in how many
cases did candidates, to whom offers
were made, accept those offers. I am
raising that question because of com-
plaints of long delays which take
place, sometimes extending to a year.

SHrr B. N. DATAR: So far as the
present question is concerned, the
Chairman had gone abroad from 16th
Septémber, 1959 to 30th September,
1959. He has returned and he has to
consider the question of those who
were interviewed - locally. Therefore,
after the whole question is fully exa-
mined by them, they would supply
the list of recommendations.

Surr B. SHIVA RAO: Surely the
hon. friend knows just as well as T do
that the Chairman, U.P.S.C, has been
abroad not for the first time, He has
been abroad almost every yeatr ‘dur-

Ving the last few years.

Surr B. N. DATAR: It might be, but
this question relates to this year.

Surrt D, A. MIRZA: May 1 know,
Sir, since . how many yeals these
annual trips are undertaken by the
Chairman, U.P.S.C,, and the foreign
exchange involved.

Surr B. N, DATAR: May I point out
to the hon. Member that when there is
a large number of candidates to be
interviewed it would be more econo-
mical to send the Chairman or a Mem-
ber of the U.P.S.C. abroad than to call
all these persons and give them allow-
ances.

Sur1 D. A. MIRZA: Are these annual
trips essential or is it the case that
they are interested in these annual
frips?

SHR1 B. N. DATAR: They are both
essential and economical.

Surt M. P. BHARGAVA: May I
know Sir, whether it is a fact that



